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On behalf of the COlnmi. ttee on private Members' Bills 

and Resolutions, I, having been authorised by the Committee, 

present on their behalf, this their Sixty-seventh Report. 

2. The Conmittee ret on the 17th August, 1960 to 

consider allotment of time to the Resolutions set do~ in 

the List of BUsiness for Friday, the 19th August, 1960. 

3. The Members Whose resolutions had been L~cluded in 

the List of Busine ss for the 19t.."l August, 1960 had been 

invi ted to p-res.ent their views on the resolutions be fore 

the Comni ttee. Shri Indrajit Gupta attended the si tting. 

4. lli.e Commi tt ea r econmend the allocation of tine as 

follows :-

(1) Resolution regarding Dissemination 
of ne,.,s and views: by newspapers. 

(2) Resolution regarding Na tionalisa-
tion of coal mine s. 

(3) Resolution regarding New marking. 
system of voting. 

(4) Resolution regarding Abolition of 
contract system in Military 
]hgineer:ing Services. 

(5) Resolution regarding Rorroval of 
caste distinctions. 

\/"(6) Resolution regarding Co~ulsory 
life in sur an ce for every earning 
ci tizen. 
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